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12.54 hrs.

RAILWAY BUDGET, 1980-81--GEN-
ERAL DISCUSSION-Contd,

MR. CHAIRMAN: We now take up
discussion on the Railway Budget, I
cal] upon the Hon, Member Shri Bhag-
wat Jha Azad to start his speech.

SHRI BHAGWAT JHA AZAD
(Bhagelpur): Mr. Chairman, Sir, I
must, gt the outset, with a full heart
of appreciation, refer to the unique
teature of this Railway Budget. Thro-
ughout the length and breadth of this
country, one can feel there jg some-
thing new or old going on in each part
of the country, relating to Railways.
It we go through the Railway Budget
we fing that in gome places there are
new railway lines being laid, in some
parts, ‘going-on’ works are to be ex-
pedited and in some parts doubling of
lines is there, Therefore, I have seen
from this budget—and one can feel
the sensation—that in all parts of the
country, right from Kashmir to Kanya
kumral and Kamrup there is some
work, on behalf of the Railways, go-
ing. on. In some parts there are new
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engineers coming with their helpers
and giving a silent sensation to the
people in that area who have never
seen a line. New persons are coming
for the new lines. We find that there
are six new lines to be taken up in
the north-eastern part. There are
some sanctioned lines like Rampur-
New Haldwani the bi-weekljeg and tri-
weeklies. The tri-weekly ex-
press like Neelanchal is giving up
new comfort; we can seen {hat,
But in this whole lot, we find that,
still, there is something lacking in
some parts, though not in the major
parts of the country.

We find that, {0 the backward areas,
new emphasis has been given. I
must immediately come to this—it
may not be taken as my taking credit
for myself—that, after decades of de-
mand in this House—] have been par-
ticipating in the railway budget since
1952, from the First Lok Sabha to this
Lok Sabha—for the first time, the
Railway Ministry ang the Railway
Board, the white elephant, have agre-
ed to double the line between kiul
and Bhagalpur for which Rs. 680 lakhs
are to be spent. They have mercifully
granted this and given Rs, 20 lakhs
for this year. I only hope and pray
that the work will start immediately.
Today you travel by Tinsukhia; we
have got the super-fast Vikramsheela;
we have got the bi-weekly Bombay-
Bhagalpur; but none of these super-
fast trains can be of any benefit to
this area because in that loop line, in
the single track, trains run late hours
after hours and we cannot take ad-
vantage. Even friends from north Ben
gal or Bongaigaon cannot take advan-
tage because this smal] track hag not
been doubled, Can you imagine the
unimaginativeness of the ailway
Board and the Railway Ministry? I
had to go on and on sometimes threa-
tening, but this time I am not the same
Azad; so, I have been only cajoling
and requesting Mr, Sharief half a
dozen times and also Shri Kamalapati
Tripathi. I am npot now my olq self
fighting and taking the things by
might. Anyway, I am happy they Have
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done it. All that I request them now
iz that they should not think of it as
just a patch for doubling but think
of it ag an area, a loop-line area,
where trains do not run in time. I do
not know whether the Railway Board
rules or their writg run in that part
of the country because from Patna
beyond to Kiul and from Kiul to Bha-
galpur and Sealdah, no rules are
there, The Railway Board and their
officers perhaps do not know. The
small hirelings there can, at any time,
‘without notice, cancel any train. The
Minister has said, ‘I am taking spe-
cial care and personal care about the
timings’. It might be true in other
parts of the country but not in that
part of the country because timings
are never maintained in that part,
Rather, late running of trains and that
too late by a few hours, is the regu-
lar rule in that loop-line, I want to
know from the Minister and the offi-
cers whether they have got any con-
trol over their staff and whether they
know what is happening in the coun-
try. No lines, no trains no waiting
rooms, The only thing that the Janata
Government did in the name of eco-
nomy was, they abolished the ladies’
First Class Waiting Room at Bhagalpur
junction. What a wonderful improve-
ment they did! For six months, I had
been writing, For every thing they
say, ‘Yes; we are looking into the
matter’, What do they look? For
every small matter you write to them,
they say the same thing. You write to
them for a station; they say ‘I am look-
ing’. You ask them for a double line;
they say ‘I am looking’. What are you
looking? Have special glasses or colou-
red glassas or drooksand find out the
small ones and the big ones, So, what
I am saying is this, I congratulate
the Minister of State in the absence
of the Minister, Shri Kamalapati Tri-
pathi, for whom I wanted to say
something more, but since he is not
there, why should I say anything?
So, I omit that part of the compli-
ments. I say that it is necessary that
you must do this. . I think, Mr. Chair-
man, You want to close for lunch.. .
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MR. CHAIRMAN., We may rise for
lunch and come again at 2 O’ Clock,
The hon, Member may resume his
speech at that time.

The Lok Sabha adjourned for Lunch
till Fourteen of the Clock.

e —

The Lok Sabha re-assembled after
Lunch at five minutes past Fourteen
of the Clock,

[MRr. DEPUTY SPEAKER in the Chair]

RAILWAY BUDGET, 1980-81—GEN-
ERAL DISCUSSION—Contd,

MR. DEPUTY-SPEAKER: Mr.
Bhagwat Jha Azad.

SHRI BHAGWAT JHA AZAD: Mr,
Deputy-Speaker, Sir, I just started
when the House adjourned for lunch,
For a couple of minutes I had spoken.
Sir, in thig particular case, there
shoulg be no opposition.

Mr. Deputy-Speaker, Sir, 1 was
saying that the umique feature cf this
budget is that in any part of this
country, one can feel this sensation
of having something or something be-
ing done by the Railways—either a
new line or an old line or on-going
works or something like that, The
second feature is this, The attention
of the hon. Minister, Shri Tripathi,
and his collegue, Shri Sharjef is given
to the backward areas. But for this
how could we have dreamt of having
a double-line in the Loopline between
Kiul and Bhagalpur which I have
been demanding for the last fifteen
years? Tinsukia train which is guppos-
ed to be g fast train and this Vikram
Shila Super-Fast Bombay-Bhagalpur
by-weekly train cannot run in time.
Mr. Deputy-Speaker, we wanted a
small stretch of about sixty miles
single line between Delhi and Burd-
wan and Bongaigaon. But that has
not been done go far, The imagina-
tion did not come to the Railway
Board. Luckily this time it is so. What
I gay is this. There is another feature
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in the budget. That is the backward
areas have been taken care of, But
taking care of should be a prolonged
one, For Rs. 680 lakhs expenditure
Rs. 20 lakhg in a year would not su-
fice. In this way, it will require 34
years to complete this sixty-mile
stretch, I hope it is not 3¢ years but
the Mathematicg should be 3 or 4.

Mr. Deputy-Speaker, Sir, I would
say that there are large number of
mentions of new lines and for some
new investigations will be taken up.
But, surprisingly, neither in the old
which is already under investigation
nor in the new to be under investiga-
tion I fing the name of Bounsi-Mandar
Hill line which the late Shri Lalit
Narain Mishra had gromised. He pro-
mised to extend the Bounsi-Mandar
Hill line to Deogarh-Dumka, the only
capital in the State which has not
been linked by a railway-line as also
Daltongunj. Of course, the Hon. Minis-
ter of Parliamentary Affairs, will take
care of that, this being his headquar-
ters, (He is a very strong man and so
he will get a train. But he is not hear-
ing me, Of course, I would say that
the Railway Board are taking note of
that. What happened to that order
of the late Lalit Narain Mishra for
the investigation of the Bounsi-
Mandar Hill line? I would like to
know what happened to that. Was it
a false promise? Do the promises of
the Government change from Minis-
ter to Minister—I want to know that

I would like to say that the Minis-
ter Shri Sharief has promised to the
State of Bihar an overnight train from
Patna to Delhi. I would like to know
when are we getting that? Till we
get one new one....(Interruptions).
It is no jugglery, In Shri Madhu Dan-
davate’s days it was announced in the
Press that 136 new trains would be
started all over the country. It may
be three, four or five trains but not
138. Nowhere it will be found. What
was this jugglery? How could he
produce this? India could produce
babies because that is the only high-
est target which we had proken in
the whole world, But how can you
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produce overnight 136 trains? In two
months, what did the Janata Govern-
ment do? took off the bogies
from different trains—four or five bo-
gies—for being attached to the new
trains. People travelled on the roof
of the trains. Thig is a jugglery.
I do not want Mr. Sharief to follow
the footsteps of Shri Dandavate.
Can yau give me a hew train from
Patna, the capital of Bihar State, to
Delhi, the capital of India? If you
cannot do that, I am giving you a
way out,

Ms. DEPUTY-SPEAKER- Mr.
Azad, how do you expect him to
follow the footsteps of Shri Danda-
vate. He belongs to a different party
and a different Government is in
power to-day.

SHRI BHAGWAT JHA AZAD: But,
he is a friend of mine. He can do that,
He is a clever man though he looks
very simple but he is clever.

Mr, Deputy Speaker, Sir, then I giv¢
a solution. There is a super-fast traisn,
Vikramshila, from Bhagalpur to Dehl,
Let him make it an over-nmight train
from Patna to Delhi. This train stops
at Kanpur, Lucknow and then at Delhi.
There will be no problem It could be
made a daily train and an over-night
train till you give me another train.
That will help a large number ol peo-
ple on this side of the countty.

Sir, two significant mentions have
been made in the Budget. They are
very impertant. I would like to em-
phasise them. The Minister has claim-
ed that the railways have moved coal
in the last few months since they have
taken gver so that the stee] plants are
now in good possession of the stock. I
wish it to be coniinued but not at the
cost of movement of other articles. The
second important thing is that impor-
lant essential commodities have reach-
ed their destinations in different, parts
of the country so as to maintain the
price line. The Janata Goverament
had created difficulty in respect of die-
sel, petrol, etc. Somehow all these
things did reach the consumer. If
they had not reached the people then
whit would have happendsd to ug in
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the last Assembly elections? We did
for the people ang we got the votes,

Mr, Deputy Speaker, Sir, I also con-
gratulate the Minister for giving due
emphasis on research and development.
Our country abounding in populatjon
will alwayg require largey number of
trains and larger number of bogies
and coaches. These bogies and coaches
cannot be produced over-night and then
there are financial constraints. So, it
is only by giving emphasis on research
and development that we could get
new and better designs of bogies and
coaches sc as to meet our over-growing
demands. Thig emphasis on research
and development is in the right direc-
tion and 1 congratulate the Minister
for the same.

Sir, I have taken note of the place of
prestige that has been given to the
staff welfare. True. Now, productivity-
linked bonus is given to the railway
employees. It is welcome. Others
should also follow this. But I would
immediately rush to add that with the
increase in the welfare activity and
giving of productivity-linked bonus
there should also be improvemeunt in
the performance of the railways em-
ployees. We have seen how when the
railway workers put their shoulders to
the wheels they can produce encourag-
ing results and when they withdraw
they can create chacs, So, the welfare
activity be extended and productivity-
linked bonus given but zlong with this
they must also be asked to give ketter
performance.

Sir, for all this we need money and,
as such, the hike. We have been de-
manding new lines  on-going lines; we
have been demanding new facilities.
Therefore, they also need money. Mr.
Madhu Dandavate has claimed that
possibly this surplus budget is due
to him. Why ‘due to him'? In their
three years of misrule has there been
any timely arrival of trains worth
mentioning? Has there been any dis-
cipline? Has there been any produc-
tion? Has there been any timely run-
ning of trains, as I mentioned earlier?
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There is the same driver, the same
railway track but the trains could not
run in time. At least they had given
them full licence. In Patna station you
will be surprised to see the Public
Address system saying this:

TEAT AR, FO KA, Wiq TE & ™Y
T wry ey &,

And the driver saheb is absent! No-
body cares. You see the public ad-
dress system in Patna junction mak-
ing announcement in this way! That is
why I said this once in the Question
Heur. It is a question of the S. P,
being subordinate to the D.S.P. The
D.S.P. is subordinate to the constable.
Similarly in the Railway Board, the
Railway Board is subordinate lo the
division; the division is subordirate to
the sub-division and they are subordi-
nate to the drivers. What is this norm
of discipline? The Minister said ‘¢ am
taking special care about the timely
running of trains’. Sir we are giving
here constructive criticisms, Let Mem-
bers stand up and say honest]ly how
many of them have found. I am nct
talking about the passengers, forget
about them passengers don’t exist! Sir,
I had said sometime back in my bud-
get speech: There should be 1ihree
kindg of trains; loot trains, late trains
and trust trains. This is what T s:id.
But now I don’'t want to repeat that.
It will be difficult to convince new
members; unless they see things for
themselves they wil] not be able to
understand; but they will know in some
months, What about timing? Take
the Nilanchal express, the new fast
train; yesterday or day before yester-
day it was 3 hours late. Tinsukia ex-
press was 4 hours late. Why? I think
the impact should be felt in another
six weeks and trains should run in
time. I am talking not only from the
point of view of our convenience. Ima-
gine the number of hours that are lost
for mihions of people in the country
waiting at the platforms, waiting at the
railway stations and so on. Imagine
what is the loss to the country in
terms of crores. Timely running of

trains should be properly taken care
of.
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THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI

JAFFER SHERIEF) : There is the
general law and order situation.

SHRI BHAGWAT JHA AZAD. The
Minister has got a point when he says,
there is a general law and order situa-
tion. He can immediately name
Bihar and I can immediately ccnsider
certain problemg in this context. But
what about other places? What about
Karnataka? What about other parts
of the country where still trains are
not running in {ime? Can you say this
is the manifestation, special feature,
in only one part of the couniry? If
that is so, I say, yes, there i3 a point in
that. But, Sir, what we find is by and
large, trains are not running in time.
Please monitor it. That is the word
which was repeatedly emphasised this
morning by the Industry Minister.
You monitor and tel] us what is the
result of your monitoring. Therefore
what I say is this: This hike was
necessary because the Railway had to
give productivity bonus. Fuel bill had
iacreased Depreciation fund had to
be increased; you have to take care of
deferred payments. All these are
conceded. Mr, Madhu Dandavate
claims, it would have been a surplus.
But what is it that you have done in
your time? You please realise what
You have done. You said: ‘You have
come, all right, take a few crores; To
another you said: “You have come,
take a few crores”. That is what you
did. That is why the Railway liability
has increased. Therefore the Minister
has to go in for a hike in the fares
and freights. But I will say, let not
this increase in freights and fares be
unscientific; let there not be greedy
chase of a Minister to put a flat 15
per cent rate of hike Sir, the Traffic
Enquiry Committee report is there. The
Minister referred to that. I could not
go through that fully. We saw gerer-
ally what they said. They want trans-
port policy to be cost-based, Yes in
brinciple I agree. But let that c’ost,
while being evaluated be scientific. It
the inherent dynamism aad the cost-
conscious efficiency are there, things
would be all right. But during the lost
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decade unfortunately on these two
counts we have not got any encourag-
ing trend. And, therefore, this cost
basis is true, but let there be a willing
cooperation for efficiency. The Traffic
Enquiry Committee has said that there
is scope for economy and efficiency. I
would say that the Railway Ministry
while putting this hike must take into
consideration this also.

While participating in the discussion
on the last interim Railway budget, 1
had made an impertant point about
the captive power plants by the rail-
ways. We know the existing cnndi-
tions in the country and the demand
for power in the country. The Rail-
ways are capable of having their own
captive power plants and they have
said that they are considering it. They
should consider it seriously and do the

needful.

Unless they have efficiency, they can-
not remove the stigma of adding only
7000 kilometres which is very meagre
compared to other countries in the
world, not the advanced counfries, but
countries in Africa etc, This is very
important and should be kept in mind.

To effect economy I would suggest
another thing. They should completely
scrap the Railway ‘Pilferage’ Force.
You call it Railway Protection Force;
this is absolutely wrong: this is Rail-
way ‘Pilferage’ Force. Do you know
how much loss is there in the rail-

ways?

In the end, I would say that while
sitting in Delhi, you should keep in
mind that there are parts cof the country
where on loop lines between Bhagal-
pur, Sealdah, Howrah and Bongai
gaon, where Jots of things do not exist.
For a small thing in the waiting room,
we have to fight and write you letters
and the reply comes; “I will look into
the matier.” We do not get a small
thing, a generator at Bhagalpur. Of
course, with the single line obstruc~
tion being removed very soon with
your, efforts—I hope you will put a
special task force to start construction
on this line—much of our problems
will be over, but it is very essential
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that you should immediately atiend to
the problems of the loop-line, where
your officers cancel the trains without
notice. You have no right to do tnat.
If you do that please keep in mind
this kind of thing will give rise to a
joint determination and deflance which
will say: Rail ka chaka jam rahega.
And then you will have problems. In
view of this, in such backward sreas,
special attention needs to be paid,

In the end, I congratulate the Minis-
ter for giving a good budget, but I
expect him to have econcmy and effi-
ciency so that we may have more traffic
we may have more revenue and rore
development. And in that develop-
ment I also get my due share for
Bhagalpur and other parts, in loop-
line, which have remained neglected
for long.

MR. DEPUTY-SPEAKER: There are
many Members to speak from the
ruling party. I want te give a chance
to all the members. I would therefore,
request them to take only five minutes.
They should keep the watch before
them and stop exactly after five
minues.

SHRI P. A, SANGMA  (Tura): 1
congratulate the Minister of Railways
for having presented a Budget which,
in his own words  will put the nation’s
economy back on the rails. I am
particular]y thankful to the Mrnister
for having provided more funds for
the work on 6 new lines in the noith-
easfern region.

The House is aware that there are
5 States and 2 Union Territories in
the north-eastern region out of which,
strictly speaking, except for the State
of Assam no State has any rulway
connection so far, Nagaland, of
course, has a few kilometres of rail-
way line at Dimapur. But except for
that, none of the States in the north-
eastern region has any railway con-
nection. I am happy that this Govern-
ment is seriously thinking rf laying
new railway lines in the north-eastern
region.
«
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Railways are essentially an infra-
structure for the economic develop-
ment of the country. So, from the point
of view of the economic development
cf the region it is very essential to
connect these States hy railways.
Though 6 new railway lines have been
given for the north-eastern region, I
would say that they are not at =all
sufficient. About the railway connec-
tions to be given in my own State,
just a station is located in the State
of Meghalaya. The entire railway line
is in the State of Assam. There are
many important places where railway
lines could have been provided. There
are surveys already conducted. I do
not know why during last year the
Janata Government had chosen less
important lines leaving aside the more
important ones,

The north-eastern region has alwavs
been termed as a very sensitive area.
All the 5 States and 2 Union Terri-
tories have a very long stretch of in-
ternational berder. So, not only from
the point of view of economic develop-
ment, but also from that of defence,
railway lines are required in the north-
eastern region. The House will re-
member that the 2 wars which India
had to face—once in 1962 and again
in 1971—took place in the north-eastern
region. Since that entire region is a
vulnerable part, having a long stretch
of international border 1 feel that
more railway lines should have bkeen
given there.

From the economic point of view, the
House and the whole ccuntry know
that the area 1s very backward. So, I
would urge upon the Goverument to
take up more new railway lines there.
New surveys have been conducted in
my district; e.g. there is a line possible
from Goalpara to Moheshkola in Garo
Hills. I had demianded this last year
also. I wculd again request the Gov-
ernment to look into it.
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MR. DEPUTY-SPEAKER: Let the
first round be over. You are talking
about the second rcund. The CPI and
BJP have not had even their frst
round.

Shri Shejwalkar, you have fiftcen
minutes and there are four names in
the list. This is for your information.

SHRI N. K. SHEJWALKAR
{Gwalior): It is my privilege now to
have the opportunity of making some
cbservations on the Railway Budget,
I heard with attention the speech of
Shri Azad today. He was pleading hike
an advocate in a court; when the judge
told him that he was angry with what
he said, the advocate pleaded the same
point. He says that there is a feeling
ali over that something has been given
to every part of the country; he could
not find any other support for the
budget. Anyway, in my humble sub-
mission it has affected the price rise
in a great way. It is a matter to be
considered, though the Chairman ot
the Railway Board "has stated tnat it
1s not going to affect prices much.

But the main point is: what should
be main consideration while framing
the budget? Should it be a just, roulivne
budzet? If there is some shortfall of,
fay, some Rs. 2 crores  you flatly in-
crease the percentage of rates for
freight and passenger and make ktoth
ends meet. Can it be Llhe objective?
Cne has to look for the next 20 years.
What should be the plan? Should
the:e be nc  consolidated transport
policy for the nation? Shouid the
railways be considered separately or
aiong with other transport faciliues,
particularly road transpoit? Uitimately
after say, 20 years what do we want
to achieve and in what way we are
going to achieve that? We do not have
a clear picture before us. I am afraid
that way, we are not doing justice
to the nation or the office we hold. The
Tariff enquiry committee refers to the
anticipated traffic to be carried by
Indian Railways in 2000 AD and it 8ays
that “adding requirements for replace-
ments the total outlay for development
of railways upto 2000 A.D would be
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about Rs. 36,000 crores at 1677-78
prices. It Tnay be assumed that the
outlay in the first year of the revised
Plan would have to be Rs. 1,000 crores
in order that an outlay of Rs. 36,000
is compieted in 20 years.”

How to achieve all these things will
be a problem, which is a great pro-
plem? 1 am afraid, in this connection
proper care has not been taken as to
how the passenger traffic is increas-
ing, what is the proportion of pas-
senger traffic, is there any ratio bet-
ween increase of population as we]l
as increase in the national income?
That has not been considered. Accord-
ing tc the information which I Fave
there is an increase in traffic, which
varies proportionately to the popula-
tion as well as to the national income.
Just for consideralion we can take a
mean of that, half of that. But that
has not been taken into account anag I
am afraid hew can it work properly?

Regarding road transport also, for
example, there are some stations
where the cost of laying railway line
these days, according to my informa-
tion comes to about Rs. 1 million per
kilometre, With such g high capital
expenditure, will it be proper to lay
lines all over the country in distant
places when it is not economic? Will
it he possible to lay so many railway
lines? 1Is it not necessary in these
circumstances to consider whether an
alternative can be provided—roaJd
transport along with the Railways? My
humble suggestion at this stage will
be to have a Ministry of Transpo:t
consolidated which may donsider Rail-
way as we]l as Road transport to-
gether, I think the consolidated or
integrated policy can be formulated
for the coming next twenty years.

A very important factor is what we
cal] efficiency. A very important fac-
tor which we are missing is that we
are living in old old days which exist-
ed 30 years before. For example, we
see that we are having Integral Coach
Factory and other wagon factories.
But still the number of coaches is not
€nough, The coaches which gre run-

JYAISTHA 28, 1902 (SAKA)

180-81—Genl. Dis. 294

ning are not in order. They are in a
bad shape. We are very much short
of ail these things. What is the reason?
The reason is that the workshops which
we are having to maintain all these
vehicles, they are out moded—thirty
vehicles, they are outmoded—thirty
read. They say 80 per cent of the
machine tools have become gbsolete.
In that case you can very well imagine
what can the workshops do? Actually
there has been gn arrangement with
the World Bank to improve these work-
shops. In 1978 they provided a jcam
of $ 95 million for the modernisation of
these workshops. But the Budget does
not mention about that. World Bank
offered $ 95 million. Even than 15
million will have 1o be provided by
the Indian Government. It does not
seen that any consideration of that

fact has been done.

I do not want to go into the details
regarding modernisation but I will
mention a few points about the mod-
ern technology. Then, ultrasonic clean-
ing of roller bearings as against pre-
sent brush cleaning with kerosene,
vapour degreasing of axle boxes,
automatic cambering of laminated
bearing spring leaves etc.—unless all
these things are introduced, the efli-
ciency of the workshops cannot be
increased and naturally we will be

lagging behind.

Modernisation is not limited to
workshops only. I want modernisatign
to be taken into acccunt in other as-
pects also. For example. it is well-
known that the efficiency of railway
engines is greatest in the case of elec-
triciocos. It is a little less in diesel
locos and it is just half in steam
engines. So, the attempt should be to
have as much electrification as possi=-
ble, To avecid accidents and for pro-
per running of trains so many things
arc necessary like signaliing, telecom-
munication, safety works, automatic
block signalling, route relay interlock-
ing, panel interlocking, track-circuit-
ing, automatic train contro], microwave
link train and yard radio net work and
safety devices at road crossings. Pro-
vision for all these things has to be
made. In ali the magazines published
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by the Railway Board mention is
made about these things, They have
mentioned that there is a research
laboratory in Lucknow which is look-
ing after this, but you have not made
clear what provision you have made
for that.

Coming to passenger faciuties, it is
‘high time that we introduced com-
puterisation for reservation. It should
be done as early as possible, because
you can well imagine the plight of
the passengers who line up for reser-
vation. I am just mentioning the
points withcut going into details, for
lack of time, In big cities, we al-
ways find that the railway engquiry
telephones are always busy. It means
the number of telephones connected
with enquiry is inadequate. So, suffi.
cient number of such telephones should
be provided.

It is very good of you to have pro-
vided leng distance trains like Jhelu:n
Express and Chattisgarh Express but
you do not even have a pantry car in
them. I do not want a dining car, but
there is the problem of drinking water.
The train starts from Delhi and stops
only at Gwalior; it goes from Gwalior
to Jhansi and from Jhansi to Bhopal,
In between there must be a pantry car
50 that passengers can thave drinking
water, tea or some snacks. The ar-
rangement for g pantry car should be
there in all such long distance trains

I am happy and I congratulate the
Government for providing cushions i
the new sleeper coaches that are con-
ing but why not provide the cushions
in the older sleeper coaches also? If

that is done, it wiil pe a great relief
to the passengers.

I do not know what is the principle
for starting new trains. The senjor
Minister is not here. & comes from
Varanasi and wants that every train
should go to Varanasi. That is very
gcod. Let there be ag many trains as
possible to Varanasi. But why not
have more trains to Delhi which is
the centre? On the Central Railway,
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there are only two trains between
Delhi and Bombay for the last fifty
years. One is 57 Down angd 58 Up ang
another is Punjab Mail. There is no
third fast train on this route. I have
been asking for this train, But every
time, they say that because there is
no terminal capacity available either
in Kalyan or Bembay, they cannot do
it. Their latest reply is that there is
no line capacity. If there is no termu-
nal capacity, how can a new train start
from Bombay to Varanasi? Anyway,
I am not against any train which is
proposed from Varanasi. But I want
that one fast train must alsg be intro-
duced between Delhi and Bombay.
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MR. DEPUTY-SPEAKER: Let
this be the last railway line which
you are asking for. .
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SHRI BRAJAMOHAN MW{ANTY
(Puri): Mr. Deputy-Speaker, 8ir,
my name was listed for yesterday
itself. So, my submission is that I
should have been the first Speaker
of the day, I crave your indulgence
that I should be given more time be-
cause my State has a number of
problems with the railways, which
are to be placed before the House.

MR: DEPUTY-SPEAKER: How
much time would you require?

SHRI BRAJAMOHAN MOHANTY:
Ten minutes,

Orissa is the only State in Eastern
India where the separatist movement
hag not raised its ugiy head. At
the outset, I congratulate the Rail-
way Minister for this Budget as well
ag for the introduction of Nilachal
Express, which is a super fast train
and which connects Orissa with Delhi
the captial of India. We are gra-
ful to Mr. Tripathi for his initia-
tive and prompt action. Although
my friends in the Opposition say
that it was decided previously, my
submission is that they are making
wrong statements.

First let me come to certain de-
mands of Orissa and then fo the ge-
neral policy. I would have been hap-
py if the Railway Minister had con-
ceded the demand for construction
of railway line from Daitari to Bans-
pani. That is an g!d scheme which
was approved by the Planning Com-
mission, much earlier and the cost
of the project at that time wag Rs. 43
crores. A part of the job viz, work
covering  33kms.hasbeendone, but.
146 kms remains to be done. I am
told that the ma'ter is under the
examination of the Planning Commis-
sion. The Plannine Commission pre-
viously geared it up. The Railway
Minister has said that it is umder
consideration. It should have been
categorically stated that the Railway
undertakes to implement that prog-
romme. This line will open up the
mineral belts of Orissa.
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My next submission is about a
démand, which is almost a sentimen-
tal and emotional demand of the
people of Orissa. Orissa hag been neg-
lected. In the South Eastern Rail-
way, a major part lies in Orissa
but there is no headguarter there.
For the last one decade, there have
been agitationg Iin various forms,
but still, nothihg has been done. I
would request the Minister to consi-
der this demand ot the peoplie of
Otissh. There should be a headquar-
ter within the geographical limits of
Orissa. It is an emotional demand.
Our people are having a feeling that
we had been exploited by the British
Raj and that we had been coMnialis-
ed. (Interruptions) We do not say
that there should be no headquarter
in Calcutta. Let there be a head-
quarter in Calcutta, The peuple of
Oriss1 demang with all emphasis at
theiy command that there should bz2a
headquarter in Orissa.

Th: Government of India have
dcoided to have an a'aminium comp-
lex in the district of Koraput. From
thet decision itself, a railway line
is necesary from Ravagaria ‘¢ Kora-
.ut. I expected o few roilwer
for Grisa in the Raitwoy Minister's
Budg:t Spe-ch. But nothiag ig {here.
1 request that this ratlv. v Lo J m
Rayagarha to Koraput mey b2 ouotic -
ly coasidered as it 11 very nccessary
for the alnminium co~p'es

Similarly, another railway tine
that I suggest is Bangirpasi-Rupsa
which should also be taken up. That
will open up the forest wealth of
Orissa. T!.'; line iy a single-gauge
line. it shouly be g double-gauge line.
That has been the demand of the
peopie of Orissa for the last o
many years, It is a very small thing.
Only a small investment is involved,
But it has not yet been taken up.
I request that it should be done af
the earliest,
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Another railway line is Ambajiida
to Langigarh which is very necessary
for the Indravati project. I do not
sdy that we want new lines. I
only say that on account of certain
projects which the Government of
Tridia Have undeéttaken, these rail-
way lineg are nezessary. There was
a swrvey, an investigation done | §7
is a project costing Rs. 10 crores.
There has been a 10t of correspond-
ence about it but we do not Rnow
wha is the fate ef it. My submission
is that the Railway Minister in his
reply mav categorically sav how fer
it has gone. Our demand is that this
project  should be taken up  this
year,

Th~1, there is the Talche--Samhal-
pur railway line, It is a line which
wijl integrate Orissa. Eastern Orissa
has been emotionally geparaled from
Western Orissa. That is a problem
which must be solved by having this
railway line. That will bring ahout
emotional integration of Orissa.

About the Talcher Puri railway line
it is in a bad conditicn, If the Gene-
ral Manager of the South Eastern
Railway moves up, he can cobserve
that there is no light, there is no-
water, ete. Time is absolutely o
tactor. Siace years, since decadrs, it
is going on tha: way. There mu~t
be some impravement mads jn the
ranning of thi; ranlwav line. I draw
tire il ntion of the walwoy Minjs-
ter ‘o that.

About cevtain itoppages, wo
thought that that would bhe 'lone at
‘he General] Ma-agers level. But

all the sane it has 1ot be-r deone.
We want certain stoppages of the
Jagannath Frupces: at Satyawadi o
the East Coast Express ¢t Ka'purs-
ghat and of the Mai] at Bolupa. 1
request the hon. Minister tc consider
these stoppagzoes.

Now, about the policy aspect, my
submission is that so far as fare and
freight policy of the Government is
concerned, I invite the attention of
the {House to the Tariff Enquiry Com-



303 m > M“:

[Shri Brajamohan Mohanty]

mittee Report, It has submitted three
important recommendations. One of
the important recommendations, 80
far as fare and freight is concerned,
is that it must be balanced with the
operationa] cost with the expenses
incurred by the Raiiways. This
should be very carefully examined.
The railways i not a hundred per
cent commercial undertaking, It has
social obligations also. 1 do not say
that it shouly have hundred per
cent gocial obligations. But at the
same time, it should not be hundred
per cent commercial. If the opera-
tional efficiency is increased, much
of the problem will be solved and
there would be no need for enhanc-
ing fare and freight. It has been
considered that operational efficiency
has not increased and, since the ias*
two years it ig decreasing. I may be
permitted, if time is allowed, to place
before you the relevant portions
wherein it has been considered that
operational efficiency has not in-
creased. The Tariff Enquiry Commit-
tee have stated categorically on p. 3
of the Report:

“The reason for unsatisfactory
financial performance of the rail-
ways may be either that the fares
and freight rates have not increas-
ed in the past in line with the in-
crease in the operating expenses
of the Railways, or that the costs
have increased disproportionately.
or both”.

At the same time, the same Tarift
Enquiry Committee has said  that
there has been improvement in ope-
rationa)] efficiency on p. 47.

Another important thing I would
submit is that the increase in fares
and freights should not be there so
far as second-class passengers are
concerned.

Another aspect on which the Tariff
Commission has made a recommen-
dation—I will quote only one para-
graph from the Tariff Enquiry Com-
mittee’s Report—is on p. 51 wherein
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they have said that whatever in-
crease there may be, it must be gpent
for developmentsl projects. Now, Rs.
203 crores ig the increase but the
Railway Ministry hag not shown
that it is going to be spent towards
developmental expenses., 1 am plac-
ing only one paragraph...,

MR. DEPUTY-SPEAKER: You can
speak on that, instead,

SHR1 BRAJAMOHAN MOHANTY:
With all respect I would submit that
the alio‘ment of time should be ra-
tionalised. There are speakers who
have spoken for half-an-hour.

They have said:

“When implementing our propo-
sals for allaying the misgivings of
the railway-users, it is necessary
that Government should make it
clear that the additional earnings
should be used for the better ope-
ration and further development of
the Railways, and not for any
other purposes.”

My submission would be tha: when
Rs. 203 crores is the increase, the
Railways must indicate for what it
will be used. It should not be for
‘vast’ development; it should be for
‘further’ development. What is the
‘further’ development the Railwavs
are going to do with this Rs. 203
crores? That mu<t bz placed before
us.

Now, I would submit. let there
be no increase; let the second-class
passengers not be touched. And for
some ticket-hoiders it ghould be
reduced.

The last thing I would submit is
regarding the goods. In the Year
Book certain exemptions have been
given, T would submit that two or
three more exemptions should be
given. My submission would be
that baby food should be exempt-
ed.

MR. DEPUTY-SPEAKER: You op-
pose the increase in rates, do wyou
not? Come out openly.
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SHRI "BRAJAMOHAN MOHANTY:
I am talking about statutory exemp-
tions. 1 want some more articles to
be added to the list. These are
baby food, text books, medicines and
agricultural implements for the poor-
er classes like tractorg etc, These
should be exempted.

SHRI SANTOSH MOHAN DEV
(Silchar): Mr, Deputy-Speaker,
Sir, at the outset I would congratu-
late the Raiiway Minister who has,
in his budget, tried to bring six
States and Union Territories of the
north-eastern region intg the Indian
railway map; specially, in my region,
that is, in Cachar sector, Silchar-Jiri-
bam, Lalaghat-Bhairabi and Dharma
nagar-Kumarghat are proposed to be
inciuaded in the new lines. But I
would most earnestly make  this
appeal to the Railway Minister that
the Assam agitation has been  dis-
cussed on the floor of Parliament on
various accasions and we have heard
Members both from the Treasury
Benches as well as from the Opposi-
tion sharing the views of the people
of Assam that Assam is very much
neglected and that the neglect is
mainily due to the transport bottle-
neck. Unfortunately, though we
have been pressing hard for the last
32 years that the broad gauge line
should be extended upto Dibrugarh,
In 32 years we have been able to
reach only upto Bongaigaon. Now,
1 see, there js a plan in the budget
to go upto Gauhati. The Finance Mi-
nister, in his speech, has said that
the plan outlay for Assam has been
increased by about Rs. 12 crores. I
do not know under what head they
are going to spend it. I would request
the Railway as well as Finance Mi-
nistries to see that this amount is
spent for extending the broad gauge
line upto Dibrugarh which is a must
not only for Assam but also for Aru-
nachal Pradesh, Tripura, Mizoram
and Cachar because if the broad
gauge line goeg upto Dibrugarh Lum-
ding Junction will be covered and
that will cater to the needs of Tri-
pura, Cachar and Mizorem; more
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goods can be carried to those States
and they will also be benefited.

About increasing the number of
passenger trains, whenever we give
any representation to the Central
Ministry or to the General Manager
of the N. F. Railway, we have been
toid that the hill section from Lum-
ding to Badarpur cannot take the
pressure of more than twlve pairs
of passenger goods trains, But, for
the proposed new lines, namely, Sil-
char-Jiribam, Lalaghat-Bhairabi and
Dharmanagar-Kumanghat, the same
track will have to be used for pas-
senger as well ag goodg trains, When
Prof. Madhu Dandavate wag the Rail-
way Minister, I understand, a Com-
mittee was to be set up to submit a
report as to what steps could be
taken to strengthen the railway line
from Lumding {o Badarpur, which is
about 75 years old and where there
are as many as 29 to 30 tunnels. I
would request the Railway Minister
to explore the possibility of at least
sanctioning money for investigating
that particular part of the problem.
It strengthening of this railway line,
Lumding-Badarpur, is not taken up
immediately, with the coming of the
proposed new lines, there will be
more chaos in that gection,

While I appreciate the other deve-
lopment works being taken up. I
would request for one more thing.
In this proposed line from Silchar to
Jiribam, there will be a raiiway
bridge from  Mazumdar Bazaar to
Dhutpatli. I have already requested
the Railway Minister to explore the
possibility of making it a road-cum-
rail bridge. The State Government,
it seems is involved in it because the
Railway Minister has written to me
that, if the State Government is
agreeable to share the expenses, the
Railways will be willing to share its
responsibility as regards finance and
construction, Now that the State is
under President’s rule, the matter
should be coordinated at the Centre.

There js another bridge which is
coming befween Sidighat and Tez-
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pur, and that bridge is being cons-
trucied by the Railway Construction
Board, but rail communication has
not been provided on that bridge.
So 1 request that factor should also
be taken into consideration.

As regards freight rates and other
things as you have given me less
time, I do not want to go into it.
The enly thing I would request is
that in the past there were different
committees set up by Railways who
recommended that the north-eastern
sector being g very remote and back-
ward place where the transport com-
munication by road is very costly,
the consideration of giving subsidy
by the railways to essential commo-
dities should be considered by the
Railway Board and the Governmenti
of India.

With these words I thank you for
giving me a chance to speak. I have
finished within my time. Sir. No bell
from your side, Sir,

SHRI NARAYAN CHOUBEY (Mid-
napore): Su' such is the importance of
the Rallway Budget that you kindly
see that neither the Rauniway Minister
nor the State Minister for Railways is
there. ...

AN HON MEMBER: Here is the
Deputy Minister.

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): He does not re-
cognise me, Sir. The other day also
he asked, ‘Who are you?.’

SHRI NARAYAN CHOUBEY: Only
one Junior Minister in the Kurushe-
tra. That is the whole trouble.

Sir, I have got very high esteem f{or
our Panditji. I do not have any gru-
dge against the Members of the Rail-
way Board and the officers of the
Railway Board. There are many hon-
est and efficiency officerg in the Board,
Still 1 weuld beg to submit that this
Budget is nothing short of a stereotyp-
ed, anti-people and anti-working class
budget,
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At the very firs{ instance I would
like to submit that the time hag come
that the Railwidy Board should go:

W AW W F
R A & i om g

The time has come for that. Sir,
the Railway Board was formed in 1903
when there were steam engines. Now
we a.c in diesel and  eiectric locos.
1205 +.cs the great British days. Now
I would suggest that the Railway
Board should be replaced by an autono-
mous body to run the railways as it
is being done in other sectors also.

At the outset, I would submit that
we oppose this hike in the fares of
Secong Class—both second class mail
and second class ordinary fares and
also the suburban train fares. This
should be considered because in these
days of high prices, whatever the
Railway Board Chairman may say and
whatever Kamlapali  Tripathiji may
say, this rise in fares and freights will
cause hardsHip to the people and dir-
ectly and indirectly it is going to cause
inflation. I submit, i{ you require an
increase in the fares, don’t increase
the fares on the second class and also
cn the subrban trains and monthly
tickets.

Regarding 15 per cent flat increase
in [rcight except on certain items, it
is also very cruel tome. If you are to
increase the freight, you do it in a
selective manner and you exempt in a
selective, manner. Certain exemptions
must be given ang in this matter as
many hon. Mcmbers have said, I suh-
mit vegetable growers, fruit growers.
flower growers and betel leaf growerg
should be exempted and you do not
flatly increase the freight rate. Please
stop it.

15.28 hrs.
[SHRI 8HIVRAT V. PATIL in the Chair.]

You know it and everybody knows
it that our railways are in a crisis. We
have no funds. Our people are de-
manding that railway lines sHould be
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18id here, there and everywhere. Even
with very good intentions they will say,
‘We have no funds.’ Exactly, the rail-
ways are really in a deep distress and
deep crisis. Why this crisis in 1-.2
Railways? One of the reasons and if
not the only reason, is that our-rail-
ways have so long been used for 1ill
these 33 years since Independence as
the Sovadasi of the multi-millionaries
and big business houses. You know
there nre certain milkmen who milk
the cows by giving an injection into
the body of the cow, There if g cow is
supposed to give milk for ten years, it
will give milk only for 3 or 4 yegrs
and then it is taken to the Kasai Khana.
Similar is the case here. We give con-
cessions in freights to these big houses.
That is how this so-called social bur-
den is still continuing. We :arry
materialg for the Tatas, for the Birlas
for the Goenkas and for the Dalmias
at a price lower than the cost price. We
do not take any demurrage from them.
There are many officers who are in
league with them. But they do charge
demuriage to the Bokaro plant, They
do charge demurrage to the Bhilai
rlant Lut for the Tatas and Birlas ‘hey
do not charge demurrage and even if
any demurrage is charged, it is waiv-
ed. I have these figures from the Rail-
waymen. In 1971-72 and 1972-73 a
demurrage of Rs. 16 41 crores charged
frem the big business houses has veen
walved. This is the function of the
Railway Board officials. One other
reason [or ‘which we are suffering is
this. Many people have already said
that we have no integrateg transport
policy, I submit that the time is mature
now when we should come out with
an integrated rail rcad and inland
water transport policy. All these
shoul! be taken into consideration.

The railways to-day are also suffer-
ing because though there are many
young and old, honest and efficient
officers, there are some corrupt of
officials, too. That is one of the rea-
sons why the railways suffer. As you
yourself have stated in the year 1977-
78, you paid a clatm of Rs. 908 lakhs
#nd in 1978-79 you paid Rs. 805 as
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claims, The reason stated is that this
is because of theft and pilferage, Al-
most everyone of us knows that this
pilferage and theft in the railways go
on in connivance with some railway-
men. This hag to be stopped. 1 have
experience of the big marshalling
yards. You go to Mughalsaral Mar-
shalling Yard; you go to Kharagpur
Marshalling ¥Yard or you go to Delhi
Marshalling yard. You will find that
wagpns have been broken; sugar is
coming out, rive is coming cut and dal
is coming out and everything is -om-
i1g out from there.

When sugar was selling at Rs. 7 a
kilo in Kharagpur, in the Kharagpur
marshalling yard, you could get sugar
at Re. 1 a kilb. But, anybody coull
buy it. Thjs also must be stopped in
the railways. 1 submit that RPF
personnel take the duty in the marshal-
ling yard by paying a huge mcney,
Otherwise they cannot get duty in the
Marshalling yard. Another thing is this.
We have a very good railway press at
Kharagpur. But, you will see that
some of the officers are in league witn
the privale company. In Kharagpur,
though we have a very big railway
press, but still for the last two consec-
utive year, our time table are being
printed from the Press in Calcutta mot
from the Kharagpur Press. This is a
very efficient press. Because some
officers are in league with the private
houses who are also running press "ut-
side, they get the time-ltables printed
from their press. There are two, threc
or four rules and standards, I dgo not
know why in the railways so much
corruption js prevalent in the top.
According to their policy, no railway
man can work beyohd 58 years of age.
But in Delhi Junction, one Shri
Chaman Lal Khanna S. S. who has
crosseq this age 1is still working.
How is he working? What amount
he would have paid to some important
Congress (I) friend? There should
be a proper enquiry into the
whole thing. I do not want to
name the man. But I know
and you people know how Shri Cha-
manlal Khanna jis stil] warking though
he had crossed 58 years of age. (In-
terruptions)
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MR. CHAIRMAN: Just a minute. 1
want to draw the hon. Member’s atten-
tion to one thing. You cannot name
the person who is not in a position to
defend himeelf in the House. '

SHILI HARIKESH BAHADUR (Go-

rakhpur). He is not making any charge
agingt any body by name.

SHEJ NARAYAN CHOUBEY: I am
not cliarging. I am only saying that
S. 8. is still working though he has
sur-passed the age of 58. I won't name,

MR. CHAIRMAN: Now you g0
ahead.

SHHI NARAYAN CHOUBEY: Til
to-day large number of causal ]abour-
ers are forced to work in the houses
and bungalows of the railway officials
as their demestic servants. You &now
if you go to any D.EN. LW.O.P.W.I,
bungalows, you will find this. You
will find 10, 12 or 15 of them—gang-
men-carrying on their shoulders the
childern of these officials to the
schools. These things should be siop-
ped. Why sheculd these things go on

even affer thirty years of our Indepen-
dence?

In the colonies of the railways, there
are large numberg of wagon breaker
criminals. Why are they not being
challenged? Take the case of one Shri
Suresh Karmakar occupying railway
lands, In Kharagpur he is doing busi-
ness ‘with siolen railway materials. He
also takes the railway materials and
he is keeping these materials with him
for disposal in the railway land for-
cibly captured by him, He is earning
money. R.PF. and police are com-
ing and going. Everything is still
going on. I do not want to name the
officer., It was claimed that emer-
gency was a bright period and that
everything was O.K. in the emer-
gency period. I say that a senjor
D.EN. Kharagpur earned lakhs of
rupees only in the emergency period
in land deal.

Now, Sir, I beg to submit certain
demandg “which should be consider-
ed,
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Bir, the expension on the railways
is very meagre. We have got 61,000
km lines out of which 6,000 km lines
have been built in the post-Indepen-
dence period. Take the example of
Orissa. Ten district headquarters are
not rail linked. So, railways must be
expanded both in Orissa and back-
ward areas of Madhya Pradesh. On
Kharagpur-Panskura section there
should be a third line, Digha must be
linked with the railways. Metre-
gauge of South, West and North East
region should be turned into broad-
gauge, The narrow-gauge gections,
namely, Purulia-Kotsila, Baripada
Rupsa and BDR should be turned into
broad-gauge. This is very important
os new coal-fields are coming in Ban-
kura which should have railway link.
The suburban section of Calcutta 1s
neglected. If you visit Calcutta and
travel in second class wpmpartment
either you will lose your hand or
will break your nose. Further they
never run in time. At least they
should be brought at par with Bom-
bay where vou have 9 coaches and
12 motors whereas in Calcutta you
have 8 coaches and 5 motors, Fur-
ther, we want more electrification.
The Kharagpur-Midnapore section
should be electrified. The GM, South
Eastern rajlways will also agree to
this. The Adra-Kharagpur section -is
thoroughly neglected. A {fast train
should be run so as to improve this
section.

Sir, now I come to cannibalisation
on the railways. You go to any loco
shed or workshop will find there are
no spare parts, Everybody complains
that the trains are not running in
time but will the trains run by

g dav, wHy wER A
A v 9% /7

You go to any loco-shed, you will not
find the spare-parts. If an engine gets
derailed then DME is happy because
he will get some gpare-parts.

Then I come to the question of ame-
nities on the railways. Please have
more ordinary coaches in Express and
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Mail trains. In Kalka-Delhi train there
is only one ordinary coach. So also in
Punjab Maill Then we find in the
ordinary traing either there is no fan,
water or light. The number of ordi-
nary bogeys and ordinary trains ghould
be increased and along with that faci-
lity of water, light and fan ghould be
arranged.

Lastly, I come to the question of
railwaymen. Railwaymen are the best
assets of the railways. No doubt, there
are some dishonest men in the rail-
ways but they gre not the only peo-
ple. You find such people in every
walk of life. But the point to be con-
sidered is who runs the trains in this
dilapidated condition even in bad wea-
ther conditions, in scorching summer,
in torrential rain, i shivering cold.
Who does the shunting work? It is
the railwaymen and railwaymen alone.
Now what is their condition today?
Their pay-structure is much lower
than the pay structure of other em-
ployees in the public undertakings.
Please bring them at par. You visit
any workshop on a pay day. You will
find railwaymen taking their pay
packet not openly because they are
followed by hundreds of money-lend-
ers who snatch the money from them.
The railwaymen are sunk in debts.
They have ng railway quarters. They
are starving. They borrow from one
man to pay to another man. How can
the biggesi transport of the country
be run properly with such type of
people? I urge upon the Government
to consider the case of the railway-
men properly.

What should be done? You say you
have done something. What have you
done? I have no grudge against the
officers. But what about the number
of officers? In 1965-66 the number
of officers was 6.6 thousand, The
number of semi-skilled and unskilled
people were 795.1 thousand. In 1977-
78 the officers number came to 9.5
thousand, an increase of 44 per cent.
In regard to semi-skilled and un-
skilled people, the number came to
822.8 thousand,—an increase of only
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8 per cent. Trains are increased;
platforms are being lengthened; num-
ber of gpecial trains get increased; the
minister was very kind enough to
say that 1400 summer special trains
had been run and so on. But may I
ask you this: Did you employ a sin-
gle new man? No. If you do not em-
ploy such personnel, how can they
give you water? How can they give
you light? How can they make the
system work? There is a ban on re-
cruitment.

Wﬁt\aﬂ’ﬁ Wqz T |
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Kindly look into it. There is a ban
on recruitment which, I demand,
should be completely done away
with. Thousands of casual labour are
working for a long time. They have
been working for 15 years, for 18
years and so on. They have not been
confirmed. Even at the time of re-
tirement they have not been con-
firmed. The Minister says: ‘casual
labour cannot be confirmed.’ I requ-
est him: ‘Please see that they are,
confirmed. There are other catego-
ries of casual labour who work on
daily-rated basis. You should give
them authorised scale of pay. Why
do you divide that by 30 and give
them that pay on daily rate?. You
say you will give that scale too when
they complete 6 months of service.
Why? Why, it is given only after
six months? Why don’t you give it at
the time of their appointment itself?
About the Open Line Causal labour
alsp why do you remain silent for
three months? Therefore, please end
this casual labour system.

You go to any railway colony and
see things for yourself. There is the
biggest railway colony at Kharag-
pur. Houses are broken; roads are
neglected; drains are not clean. When
we meet D.RM., G.M. and Railway
Board Chairman  they say, there is
no money. These are good things
which were done by your predeces-
sors. But you are eating your own
capital and fixed assets. Kindly look
into it.



315 Rly. Bugdget,

[Shri Narayan Choubey]

Then I wish to submit that the em-
ployment of eohs éng dependents of
the railwaymen must be looked into.
A railwaymen’s son goes to Maha-
dev and hig only prayer is this: ‘Let
my father die while on duty; be-
cautse, there is no olher chance for
the railwaymen's son to get a job.
He can get a job only when his
father dies while on duty. So kind-
ly see that the railwaymen's de-
pendents get employment,

Regarding promotion to the sche-
duled caste and scheduled tribes 1
welcome what has been done. But
there is a problem with regard to
promotion of others. In promotion,
kindly see that some time-bound
promotion policy is introduced so that
nobody stagnates. I am sorry that
the Railway Minister has been com-
pelled to state certain things which
are not correct. He has said this in
his speech that if a man retires he
gets his gratuity ang pension within3
days and in some cases in 10 days.
This ig utterly incorrect. I have my-
self got a case with me. The man
retired in 1969. Till now he has not
got his gratuity and his pesion,
Regarding bonus, you should give
bonug tp railwaymen without linking
it with productivity.

MR. CHAIRMAN: Will you please
resume your seat? Your time is over,

SHRI NARAYAN CHOUBEY: Only
one minute, Sir. RPF personnel should
be given bonug just like other rail-
waymen. The medical facilities given
to railwaymen should also be im-
proved. There are two types of
medical facilities, one for the officers
and the other for the other  staff.
I demand that there should be only
one type of medical facilities for all
of them.

I would also suggest that you
should provide for more schools for
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the children of the railway employees.

Lastly, I woulq like t{p pojnt ouf
that in 1974 there was a strike by
the railwaymen because they  were
seething with discontent.  Today
again the railwaymen are in hopeless
condition, They feel helpless. If you
do not take steps to remove that im-
mediately, they will be seething with
anger and they will again rise and
protest. In 1974, you broke their
strike, and in 1877 you yourself got
broken. Though during the last elec-
tions, you have won with a thumping
majority, if you see the voting in the
railway colonies, you will finq that
you have got less votes from them.
I would, therefore, request you to
think of the railwaymen, concede
their demands, do justice to them,
save the Indian railways, save the
railwaymen and save the mnation.

Nl ®WT UK WT . AN AREE,
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MR. CHAIRMAN: It is wrong....
it is wrong. If you continue doing
like this, I will be compelled to ask
the marsha} to take you out.

st ®eWl a¥ wWig ;o HY gy (93w
ywe FT fgar &

MR. CHAIRMAN: This way we
cannot mock the Parliament.

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): Mr, Chairman, sir,
the discussions today and yesterday
have been quite interesting and in
the interest of the nation. A num-
ber of suggestions have been made
by the hon. Members; also a number
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of worthy and unworthy observa-
tions have been made, I am extreme-
ly thankful to you for giving me an
opportunity for intervening on this
occasion.

SHRI HARIKESH BAHADUR: Sir,
make him realise that now he is a
Minister. He should not say—worthy
and unworthy observations..  (In-
terruptions).

SHRI MALLIKARJUN: Our este-
emed and senior colleague, Prof. Dan-
davate, while initiating the debate,
very categorically mentioned that
the efficiency of 1976-77 is no com-
parison to the efficiency achieved dur-
ing the periog 1977-78. This is a
vital point because the entire opera-
tional system of the railways depends
on its efficiency. Consequently, it
necessitates me to bring to the no-
tice of this august House certain
vital points relating to the years
1976-77 and 1977-78. There has
been a change in the Government of
this country and the people must
also know the real facts.

My hon. friend, Prof. Danda-
vate, by simply taking the net ton-
ne kilometres has concluded that
railways have been operating more
efficiently in 1977-1978. No, Sir.
It is actually least relevant to  the
aspect of efficiency. There are vari-
ous other factors also which one has
to take into congsideration while cal-
culating the efficiency of the rail-
ways, ang particularly, in any or-
ganisation, the efficiency depends on
certain vital pointg such as the ex-
tent to which the assets and invest-
ments have been utilised. We all
agree that net tonne kilometre of 1976
to 1977 is much better in comparison
to 1977 to 1978.

Apart from that he made certain
other observationg about the perform-
ance of the Railways, e.g. about the
deterioration in the speed of the goods
trains, etc. In this context, I would
like fo reveal to this House that there
was no doubt deterforation in the utili-
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zation of diesel and electric locomo-
tives; but let me give some figures
also. The engine—kilometre per day
per engine wag 402 in 1976-77; and in
1977-78 it '‘was reduced to 398. Simi-
larly, the utilization of electric loco-
motives went down from 500 Kms. in
1976-77 to 484 in 1977-78,

Now about punctuality. Every one
is worried about punctuality. Without
punctuality, it becomes very difficult
for every one of us to Iimagine any-
thing about the performance of the
Rairways. A number of things depend
on punctuality; e.g. transportation of
essential commodities, of petro-che-
mical vroducts, coal and other mate-
rials for thermal power stations etc.
So, every one of us is really concerned
about nunctuality. But punctuality
during 1976-77 was better than during
periods like 1977-78. Here also, I have
got figures, Anyway, let us agree in
general that in the matter of punc-
tuality  1976-77 was more ‘worthy of
consideration, because of guperior per-
forarrce, than 1977-78.

Lot me tell you gometHing about
compensation for loss and damage etc.
In 1976-77, Government had to pay
compensation to the tune of Rs. 13.56
crores, but in 1977-78, Government
had to pay Rs. 14.24 crores. Here alsa,
you can understand that because of
these things. the performance in rela-
tion to efficiency was more superior in
1976-77 than in 1977-78.

Let me now come to some other
points made by Prof. Dandavate who
wag the Minister of Railways during
the Janala regime. It becomes neces-
sary for me, at this odd hour, to urge
upon him tg see his own back. He
spoke about regional imbalances; and
he said that more lines should be
given to backward areas. In his bud-
get speech, our hon, Minister himself
hag said that provisions have been
made for the construction of various
lines, for surveys of new lines and also
for the construction of some of the
lines which have already been sur-
veyed. Budgetary provisions have been
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made for their speedy construction.
In thig connection I may also mention
some more things. The two new line
projects, viz, Bonakalu to Jaggayya-
peta, and Kota to Neemuch via Chittor-
garh are in under-developed areas.
Besides these, as many as 14 new sur-
veys have also been included, mostly
covering under-developed and back-
ward areas. Provision has also been
made for the updating of the previ-
ously conducted surveys for new links
from Nangal to Talwara, Ranchi to
Giridih viag Hazaribagh Town, Gondia
to Jabalpur via Balaghat, and Budge
Budge to Nam Khana—all of which
are in backward areas.

I assure the House with all the em-
phasis at my command that the need
for opening up of backward and
under-developed areag is fully recog-
nized by this Government; and ‘within
the constraintg of funds becoming
available from year to year, due con-
sideration will be given to this need.

Another hon. Member, Shri Samar
Mukherjee also made many points.
Let me deal with one of his points,
viz,, about coal shortage, But let me
reveal to this House that in all the
thermal power gtationg in Bihar, there
is stock of coal for 10 to 20 days. Even
in a plant like Durgapur, 30 days
stock of coal is there. In this connec-
tion all that we have to do is this. It
ig the collective responsibility of every
one of us to see how best Lo utilise the
railway organisation on which so
many other factorg in our country are
dependent.

Shri Ram Bilas Paswan commented
that the staff gand the administration
do not have cordial relationship and
so on and so forth. It is all wrong.
They do have cordial relationship.
Otherwise, it becomes very difficult to
run the administration. He also men-
tioned about the loco running staff’s
strike. But here also the administra-
tion was in touch with the loco runn-
ing staff. There wag not an inch of
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thinking in the mind of the adminis-
tration to create any problem for any
employee, What I would like to reveal
in thig connection is this. The role to
be played by the railways hag got its
own significance in reconstructing our
nation and everyone of us will feel
and try to adhere to it. In this con-
nection he mentioned a lot of facts
and so on and so forth. May I reveal
to this House that if we take the statis-
tics of the accidents also, we will find
that jn 1963-64, there were about 1859
accidentg and in the previous year, we
had reduced them to 900 accidents? It
showg that definitely science and tech-
nology ‘which has been advanced is
being applied for day-to-day safety of
the people and that is how we are pro-
ceeding further. The railway, at the
moment, js not only depending merely
on the humap element—it is not satis-
factory—but they are taking absolute
advantage of the science and techno-
logy which ig being advanced. Actual-
ly, the safety organisatlion of the rail-
way now depends upon various tech-
nological instrumentg also like
ultrasonic flaw detectors for wheel,
axle and other parts so that when
the locomotive is in operation one
can whether the train is running
properly or not. Sometimes the sig-
nals are not being seen by the
drivers with the result that there is
every possibility of one train going
and colliding with the other train.
Controlling devices and automatic
warning apparatus are being intro-
duced and they are useful to a great
extent. and that is who we are trying
to avoid the accidents.

Shri S. B. Chavan also made some
points. He said that the recommen-
dationg of the Administrative Reforms
Commission have not been taken into
consideration by the railwavs by
delegating the power. It is not right,
Mavy I establish the fact that defini-
tely the recommendations of the
Administrative Reformg Commission
have been taken into consideration
and the powers were also delegated.
I will give you a simple example.
Two days back the loco running staff
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power that the Divisionsi Manager
sould desl with them directiy; and
ihat i how the powers dre deiegated

ample importemce to deal with the
situation; and that is how in the resl
wey, becauge it is a vast organisation
as you all know, due importance is
given to it beeause it is a vital organ
of the government.

16 hrs,

Some of our friends spoke today
also, Shri Bhagwat Jha Azad men-
tioned about his area which has been
now taken up. There are certain
other observations which have been
made by a number of hon. members.
They will be taken into consideration
One hon, member, N. Yelliah fiom
Andhra Pradesh mentioned that his
area being a backward area new lines
have to be taken up:; mere survey 1is
not enough. Al those ‘things will be
definitely taken into consideration by
the railways One of our friends
Shri Jal Decern Singh yesterdas mon-
tioned about the Viram-
gham-Porbunder conversion. I should
request him {o refer {o para 32
of the Railway Minister's speech
from which he would oubserve that
the first phase of the Viramgham-
Okha-~Porbandar convers o1 < heme
Virarygham to Hapa i scheduled
for (ommissioning during this month
and the be’ance of conversion will te
continued leter and tlhere will be no
constraints of funds thereof. Mr.
Ram Vilas Paswan mentioned aboul
the need for a second bridge over the
Gangeg at Patna and about’ Arrah-
Sasaram line These are covered bv
the Railway Minister’s speech of 11th
March and 16th June, He also
mentioned about the difficulties of re-
servation office at the Sansad Bhawan,
the difficulties of the reservation
office in getting connection to New
Deihi main booking office that diffi-
culty will be quickly removed.

One of our last speakers, Mr.
Narayan Chaubey--he is not here—
was particular about the abolition of
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the Rafil Mlt passible,
The Rail Board is of the im-

portant organs of the railways. His
constructive points wiil be considered.
The points which have been expres-
sed with motives will be dealt with
in motives only. Prof Dandavate
was telling us yesterday about rene-
wal of tracks. It is the responsibility
of the Railways to gee that tracks are
prioperly maintained. The Planning
Commission has already granted us
Rs. 100 crores for track renewal and
that may take us about 5000 kms or
s0.

I am very thankful to the hon.
Members for making  constructive
suggestions during the debate on the
railway budge.. they will be conside-
red by the government. Members
who have spoken have, some of them,
been speaking with some motive,
with the spirit of doing something
etter than what was done previously
during the last two or three years
and the lapses on the part of Janata
government wiil be remedied. It will
also take time, 1t is a vast programme.
Government intendg to increase new
lins and construct new lines and sec
that passengers are given proper
amenities and essential commodities
are transported, such as coa] and othe»
things. For that necessary provision
will be made by providing sufficient
number of wagons. The last tweo
vears had created some stagnation
With our present conviction and
spirit of hardwork the gpresent gov-
ernmeni under the dynamic leader-
ship of Shrimati Indira Gandhi who
has the absoiute confidence of the
people of this country, all the hurdles
created by the Janata Government
will be overcome with all conscious-
ness when we perform our duties.

W qFE Twe Iy (FEYT) ;e
off & aw ¥ qgW wrowy g AW E fr oweA
g N & fav aww foar | W uwR ot
#r uE & o & AWy o ¥ owmor & R
* ¥ g¥ Wt faar wa, wafed & orowr o
T EQTE |
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SHRI HARIKESH BAHADUR: Sir,
this debate is going to end at 4.30.
It 1 am aliowed to speak only for
two minutes I will be grateful.

MR. CHAIRMAN: All right,

SHRI HARIKESH BAHADUR: Sir,
when the hon. Railway Minister, Shri
Kamlapati Tripathi, finished his
Railway budget speech, I felt imme-
diately that I should congratulate
Prof. Madhu Dandavate, who had
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presented sall his three surplus bud-
the second-class passengers. Here,
by increasing this particular fare for
e e s b o Bt
tife budget has become an anti-
budget though this Goverriment
(Interruptions) ... .had given a iio-
gan ‘garibi hatao’. By doing this,
they are not geoing to remove this
poverty, but this ‘garibi hatao’ slogan
is converted into ‘garibi badhao’.
This kind of budget will not only
harm the poor people of this country.
but also it will result in rise in the
prices of all the commodities.

I am certainly thankful to the Rail-
way Minister that he has exempted
essential commiodities ifke sugar,
foodgrains ete. from the surcharge,
but he should have included, steel,
coal, cement, vegetables, eggs, fruits
etc. in that list, as they are used by
the poor peorle and the comnron man.

Lastiy. I would like to say some-
thing for the employees. That
casual labour must be regularised as
soon as possible. At the same time,
for Class IV and Class III employees
there shouid be more promotional

Opportunities created by the Gover:

ment,

The second-class coaches in the
trains must be increased, especially
in the 29 UP and 30 Down which are
running between Lucknow and New
Delhi. (Interruptions). The Con-
version of Barabanki-Gorakhpur rail-
way line from metre gauge to broad
gauge should be carried out ag soon
as possible.

warats s : T w4 aedi @
r{aﬁmé'{war;mmggl RN AR,
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SHRI K. PRADHANI (Nowrangpur):
Mr. Chairman, Sir, ] rise to support
the Railway budget for the year 1980-
81.

First of all, I would like to congra-
tulate our hon. Railway Minister for
having exempted ali the essential
commodities from the additional sur-
charge on railway freight.

Sir, as I have got limited time, I will
just confine myself to some local
demands of my State,

I come from a very backward State,
namely Orissa. Orissa is full of mine-
ral resources which have yet to be
exploited. The exploitation is lagging
behind only because of want of proper
infrastrueture. I would like to place
before the Minister demands for three
1ajlway lines which are directly link-
ed with these mineral resources,

Firstly, the Jhakpura-Bansupani line
has been approved by the Govern-
ment of India, Work on 33 k.m. has
already been taken up; 147 k.am. re-
main yet to be completed. The Gov-
ernment of Orissa have agreed to
give the land and take up the earth
work if the Government of India pro-
videg the allotment for the remaining
portion of thig line. Bansupani ig a
place in Keonjhar District where one-
third of the iron .ore resources of India
are available. It js connected by rail-
ways with Paradip via Kharagpur in
West Bengal in a roundabout way
covering a distance of 610 k.m,, while
by the proposed line the distance will
be reduced to 340 km. Therefore, as
this s gn, jmportant factor for the.

bt Tl B
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I would urge upon the Reilway Mipis-
ter to take yp the gonstruction of the
remaining portion of this line quickly.

The secondl line, Waltair-Kerundsa
constructeq by the Government
India far the expurt of iron ore from
Bailadilla to Japan via Vizag harbour,
passes through the Bastar and Kora-
put Districts, which are the most.hack-
warq districts of Orissa and Madhya
Pradesh. Electrification of this line
was taken up by the Gosernment of
India some seven yedrs, ago, but the
progress hags been so slow that it is
not going to be completed in the near
future. A sum of Rs. 52 crores has
been sanctioned, but up till now only
Rs, 36 crores have been spent, and
only Rs. ¢ crores have been allotted
for this year. During the last two
or three years there was very slow
progress. Some of the stores meant
for this project were diverted ¢to
other railway lines, with the resuit
that this work has been unduly de-
layed.

Another thing I would like to men-
tion in this regard is this that there
1s a passenger train running on this:
line serving the people of Bastar and
Koraput districts. Thig is the most
negiected part of our country, and
this train takes 19 to 20 hours for
covering a distance of 400 k.m. while
buses travel the same distance in
six to seven hours, with the result
that people are not interested in go-
ing by this train unless it is electrifi-
ed and its speed is increased. There-~
for, electrification is very urgent, and
I request the hon. Minister to com-
plete it as soon as possible.

Now I come to the third line. In

Koraput District in Orisisa there is a
deposit of bauxite which §g the

largest in India and second largest in
the world, Exploitation of this deposit

is very urgent

MR. CHAIRMAN: The House now
stands adjourned till 5 p.m.

16.30 Hfs.
The Lok Sabha adjourned till Seven-
teen of the Clock.



